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10359. SHRI V. . GADGlL: 
tll the ini t r of FINAN E b 

pl le : 

{b) h th r uch note re lid 
teader ; nd 

c t tcp re en to pre-
~t p~gofno 7 

and al o Rule 5(2( (iii) of the R e1 ve 
Bank of 1 ndia (Note Refund) Rule , 
1975 . Such note w uJd therefore 
cease to be legal t nder an the 
claims on the e note are liable to e 
rejected under the Note Refund 
Rule mentioned above. The RBI 
have already cautioned all it office 
to exercise care in the exchange of 
notes carrying political logans as in 
the above case. 

I. D. A. Credit . 
10360. SHRI MANMOHAN 

1 UDU : Will the Minister of 
FINANCE be pleased to state: 

( ) the names of the States which 
obtained IDA credit in 1981-82 for 
farm projects ; 

(b) whether Government of 
Ori ha obtained IDA credit for 
any foreign project in that year ; 
nd · 

(c) if o, th details thereof ? 

THE INISTER OF ATE IN 
THE MINISTRY OF FINANCE 
(SHRI SA WAJ SI GH SISODIA) : 
(a) During 198 1-82, ID credit 
were tied up for the folJowing pro a 

jccts in the tLgricultural ctor : 

----------------------------Name of the Proje t Amount of 
· Credit 
( Million) 

I. Mahara btra Agricul- 23.00 
tural Extension 
Project. 

2. Tamil Nadu Agricul- 28.00 
tural Ext nsion Pr ~ect. 

3. Madhya Prad h 37.00 
Agricultural Extension 
Project. 

(b) Ne> IDA er dit as tied up 
for any project in Ori sa in 1981 ~82. 

(c) Docs n t ari e. 




